NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 12.07.2024 (FRIDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1. | Comp App (AT) (CH) Sri Ashok Sethia, Ms. Shubharanjani
(Ins) No. 241/2024 Director and Ananth
For Stay Authorised Rep of
IA No. 640/2024 Anjani PRS Blends
Pvt. Ltd. & Anr.
Vs
Mr. Chinnam Poorna
Chandra Rao
Liquidator of Victory
Trnsformers &
Switchgears Ltd.
2. | Comp App (AT) (CH) Consortium of M/s Mr. Avinash
(Ins) No. 242 /2024 Varma Steels Pvt Ltd | Krishnan Ravi
For Stay & AVP Varma, SRA,
IA No. 645/2024 Mata Energy Ltd.
For Exemption Vs
IA No. 644/2024 CA B Nagabhushan,
RP, Mata Energy Ltd.
& 2 Ors.
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
3. | TA (AT) No. Prof. D. Prof. D Arvindakshan | Mr. AM Sridharan-
181/2021 Aravindakshan Party-in-person R1-R6
(CA (AT) No. Vs
191/2019) Agastya Bio Pharm
India Ltd. & 5 Ors.
4. | TA No. 58/2021 Edalodiyil Mirshad & | Mr. Shameem Ms. Shreni Shetty-

(Comp App (AT) No.
149/2020

For Exemption

IA No. 513/2021
For Direction

IA No. 514/2021)

Ors

Vs

Ashraf Ali Patel &
Anr

Ahamed

R1



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

TA (AT) No.133/2021

Nirej V. Paul & Anr

Dr. KS

Mr. Srikanth Mohan-

(Comp App (AT) Vs Ravichandran, PCS R1
No.25/2020) The Canning
Industries Cochin
Ltd. & 16 Ors.
6. | TA (AT) No. Sepco Electric Power | M/s Archeus Law M/s Shardul
173/2021 Construction Amarchand
(CA (AT) (Ins) No. Corporation Mangaldas & Co-R1
606/2020 Vs
For Stay Mr. Sumit Binani,
IA No. 1619/2020 IRP of KSK Mahanadi
For Exemption Power Company Ltd.
IA No. 1620/2020) & 2 Ors.
7. | TA (AT) No. Shakambri Traders Mr. SK Goel Mr. R Subramanian-
118/2021 Vs R1
(CA (AT) (Ins) No. Mr. Venkataramana Mr. ML Ganesh- R2
490/2020) Rao Nagarajan
For Stay Liquidator of M/s
IA No. 981/2023 Ashok Magnetics
Limited & Anr.
For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
8. | Comp App (AT) (CH) NRS Steel Traders Mr.
(Ins) No. 22/2024 LLP Sathiyanarayanan
For Stay Vs
IA No. 80/2024 Mr. Kamalesh Kumar
Singhania Liquidator
- Khaitan Electricals
Ltd. & Anr.
9. | Comp App (AT) (CH) Lanco Infratech Mr. Mayank Pandey Ms. Anuradha
(Ins) No. 153/2024 Employees Welfare Bisani, Liquidator
For Stay Association
IA No. 406/2024 Vs
For Exemption Ms. Anuradha
IA No.407/2024 Bisani, Liquidator of
Lanco Infratech Ltd.
10. | Comp App (AT) (CH) Shri Rokadoba Mr. Rishabh Gupta

(Ins) No. 424 /2022

Maharaj Ginning &
Pressings Pvt. Ltd.
Vs

The Sri Venkatesa
Mills Ltd.




11. | Comp App (AT) (CH) The Tamil Nadu Mr. Niranjan Mr. B. Dhanaraj
No. 57/2023 Sugarcane Farmers Rajagopalan M/s. Harsha Raj
To dispense with Association (For Impleadment)
IA No. 678/2023 Vs
For Stay Mr. Ramakrishnan
IA No. 677/2023 Sadasivan,
Delay in Liquidator of Thiru
representation Arooran Sugars Ltd.
IA No. 674 &
676/2023
Leave to file
IA No. 675/2023
To implead
IA No. 5/2024
12. | Comp App (AT) (CH) Mr. Padmakumar Ms. N Varsha Mr.T Ravichandran-
(Ins) No. 142/2023 Erst. Director of R1
For Delay in filing IA | Uthara Fashion
IA No. 564/2023 Knitwear Ltd.,
To implead Vs
IA No. 473 & Stressed Asset
500/2023 Stabilization Fund
For Stay (SASF) & Anr.
IA No. 475/2023
13. | Comp App (AT) (CH) Supreme Overseas Mr. Bendi Raviteja Mr. D Ebenezar
(Ins) No.388/2023 Exports India Pvt. Inbaraj- R1
For Stay Ltd. Mr. B Thilak
IA No. 1179/2023 Vs Narayanan- R4 R5
Mr. V Duraisamy & 4
Ors.
14. | Comp App (AT) (CH) Govt. of Tamil Nadu, | Mr. B Vijay Ms. RV Yajura Devi-
(Ins) No. 394/2023 Commercial Tax & R1 R2
For Condone Delay Regiastration Dept.
IA No. 1207/2023 Rep by Assistant
For Stay Commissioner (ST)
IA No. 1208/2023 Vs
S. Rajendran RP of
Vasan Health Care
Pvt Ltd. & Anr.
15. | Comp App (AT) (CH) The Regional Mr. PK Panneer Ms. Pavithra M- R1

(Ins) No. 455/2023
To dispense with
IA No. 1421/2023
For Stay

IA No. 1422/2023

provident Fund
Commissioner-II,
Employees’ Provident
Fund Organisation
Vs

Harshavardhan
Cotton and Synthetic
Mills Pvt Ltd. Rep by
its Liquidator
Mahalingam Suresh
Kumar & Anr.

Selvam




16. | Comp App (AT) (CH) Madras Race Club Ms. Preeti Mohan Mr. D Sreenivasan-
No. 17/2024 Rep by its Secretary R1
For Stay Vs Mr. NR Rajagopalan-
IA No. 293/2024 R.D. Ramasamy & R2
Anr.
17. | Comp App (AT) (CH) Bank of Maharashtra | Mr. T Ravichandran Mr. Rohan
(Ins) No. 130/2024 Vs Rajasekaran- R1
For Condone Delay Kambhammettu Sri Ms. S Indumathi- R2
IA No. 349/2024 Vamsi, RP of
For Exemption Mantenna
IA No. 350/2024 Laboratories Ltd. &
Anr.
WITH
18. | Comp App (AT) (CH) Bank of Maharashtra | Mr. T Ravichandran Mr. Rohan
(Ins) No. 132/2024 Vs Rajasekaran- R1
For Condone Delay Kambhammettu Sri Ms. S Indumathi- R2
IA No. 359/2024 Vamsi, RP of Mr. Vipul Jai- R3
To dispense with Mantenna
IA No. 358/2024 Laboratories Ltd.& 2
For Stay Ors.
IA No. 357/2024
19. | Comp App (AT) (CH) C. Rameswara Reddy | Mr. Avinash Mr. Veerabathiran

(Ins) No.157/2024
For Stay

IA No. 418/2024
For Exemption

IA No. 419/2024

Suspended
Director/Shareholder
of the Corporate
Debtor Vs

Mr. Chinnam Poorna
Chandra Rao, Erst.
RP of M/s. Sri
Lakshmi Kantha
Spinners Ltd & 2
Ors.

Krishnan Ravi

Prasanth - R2
Mr. Pranava Charan-
R3

For Hearing

S.No.

Case No.

Name of the Parties

Counsel for
Appellants

Counsel for
Respondents

20.

Comp App (AT) (CH)
(Ins) No. 147/2023

Balakrishnan
Baburajan Liquidator
of Goodwin Packpet
Pvt. Ltd.

Vs

Murali Narayanan &
S Ors.

Mr. PV Vinod

21.

Comp App (AT) (CH)
(Ins) No. 102/2023
For Condone Delay
IA No. 366/2023
Delay in
representation

IA No. 365/2023
For Stay

IA No. 367/2023

Eragam Sudhir
Reddy

Vs

State Bank of India &
Anr.

Mr. Anant Merathia

Mr. ML Ganesh-R1




22. | Comp App (AT) (CH) Ashok Sachdev Mr. Alishan Naqvee Mr. Arjun Suresh
(Ins) No. 9/2021 Vs
For Exemption Call Express
IA No. 26/2021 Construction (India)
For Additional Docs. | Private Limited
IA No. 485/2021
For Urgent Hearing
IA No.83/2022
For Direction
IA No. 1017/2022
To implead
IA No. 966/2023
For Direction
IA No. 404/2024
23. | Comp App (AT) (CH) Ravi Kizhedath & Mr. Bijoy P Pulipra Mr. KS
No. 21/2021 Anr. Ravichandran- R1-
IA No. 263/2023 Vs R3
Hearts Malabar Mr. Sankar P.
Clinical Solutions Panicker- R4, R5
Pvt.Ltd. & 4 Ors.
24. | Comp App (AT) (CH) Shreevelu Builders Mr. AV Arun Mr. AK Mylsamy-R1
No.37/2022 (P) Ltd & Anr & R2
For Stay Vs Mr.Y Prakash- R3-
IA No. 409/2022 Mr. C. Kathirvel & 5 R6
Ors.
25. | Comp App (AT) (CH) S. C. Mr. R Subramaniam | Mr. B. Dhanaraj
No. 52/2022 Dakshinamurthy Raja
To dispense with Vs
IA No. 610/2022 Mr. Ramakrishnan
Leave to file Sadasivan Liquidator
IA No. 526/2023 of Thiru Arroran
Sugars Ltd.
WITH
26. | Comp App (AT) (CH) R.V. Tyagarajan Mr. R Parthasarathy | Mr. B Dhanaraj
No. 131/2022 Vs
For Exemption Ramakrishnan
IA No. 1129/2022 Sadasivan,
To Implead Liquidator of Thiru
IA No.1130/2022 Arooran Sugars Ltd
For Urgent Hearing
IA No. 271/2023
27.| Comp App (AT) (CH) SP Arunkumar & Mr. R Vidhya Mr. Roshan Atiq M-
No. 58/2022 Anr. Shankar R2
For Urgent Hearing Vs
IA No. 655/2022 Mira Alloy Steels Pvt
For Stay Ltd. & Anr

IA No. 654/2022




28. | Comp App (AT) (CH) T. Yashwanth & 2 Mr. NP Vijaykumar M/s Ramani &
No. 115/2022 Ors. Shankar- R2- R4
For Stay Vs Mr. Ramasamy
IA No. 1057/2022 Arunkarthik Textiles Meyyappan-RS5 R6
Pvt. Ltd. & 7 Ors. R8
WITH
29. | Comp App (AT) (CH) A Deivanai & 2 Ors. Mr. Ramaswamy M/s Ramani &
No. 60/2023 Vs Meyyappan Shankar
Arunkarthik Textiles
Pvt. Ltd. & 7 Ors.
30. | Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla | Mr. Vinod Kumar
(Ins) No.155/2022 Vs
For Stay G. Ramachandran,
IA No. 361/2022 Liquidator of Sai
For Interim Regency Power
Injunction Corporation Pvt. Ltd.
IA No. 362/2022
31.| Comp App (AT) (CH) IDBI Trusteeship Mr. Edward James Mr. Perikal K Arjun
(Ins) No.285/2022 Services Limited
Vs
Ozone Urbana Infra
Developers Pvt. Ltd.
32. | Comp App (AT) (CH) Maharashtra Mr. Thriyambak J Mr. Y
(Ins) No. 310/2022 Seamless Ltd Kannan Suryanarayana-R1
For Stay Vs M/s J Sagar
IA No 650/2022 V. Venkatachalam, Associates- R3, R7
RP of United Mr. VV Sivakumar-
Seamless Tubulaar R5, R6
Pvt. Ltd. & 9 Ors Mr. Vinod Kumar- R7
33. | Comp App (AT) (CH) S. Muralidharan Mr. R Vidhyashanka | Mr. Avinash
No. 11/2023 Vs Krishnan Ravi- R1
Registrar of Mr. B Ramana
Companies Chennai Kumar- R2
& Anr.
WITH
34. | Comp App (AT) (CH) V. Ramachandran Mr. R Vidhyashankar | Mr. Avinash
No. 49/2023 Vs Krishnan Ravi- R1
The Registrar of
Companies,
Coimbatore & Anr.
35. | Comp App (AT) (CH) Mr. Sutanu Sinha, Mr. Nithyavendhan K | Mr. Arun Karthik

(Ins) No. 125/2023
For Stay

IA No. 426/2023
For Urgent Listing
IA No. 425/2023

Liquidator of IVRCL
Ltd.

Vs

M/s. Litostroj Power
D.O.O

WITH

Mohan




36. | Comp App (AT) (CH) Litostroj Power Mr. Arun Karthik Mr. Nithyavendhan K
(Ins) No. 224/2023 D.O.O. Mohan
Vs
IVRCL Limited &
Anr.
37. | Comp App (AT) (CH) T. Johnson Mr. Pawan Jhabakh Ms. Deepika Murali-
(Ins) No. 127/2023 Shareholder and R1
For Condone Delay Suspended Director
IA No. 433/2023 of Jeffson Universal
For Stay Logistics Private
IA No. 434/2023 Limited
Additional docs. Vs
IA No. 839/2023 Piramal Capital &
Housing Finance
Limited & Anr.
WITH
38. | Comp App (AT) (CH) T.Johnson, Mr. Pawan Jhabakh Mr. Prakul Thadi-
(Ins) No. 372/2023 Shareholder and R2/Liquidator
For Stay Suspended Director
IA No. 1136/2023 of the Corporate
For Exemption Debtor, Jeffson
IA No. 1137/2023 Universal Logistics
Pvt. Ltd.
Vs
Anil Kumar Khicha,
IRP, Jeffson
Universal Logistics
Pvt. Ltd. & Anr.
39. | Comp App (AT) (CH) NWCC Supply Chain | Mr. Gagan Chhabra Mr. M Roshan Atiq
(Ins) No. 303/2023 Solutions Pvt. Ltd.
For Stay Vs
IA No. 929/2023 Metro Cash & Carry
For Directions India Pvt. Ltd.
IA No. 928/2023
For Exemption WITH
IA No. 927/2023
40. | Comp App (AT) (CH) North West Carrying | Mr. Gagan Chhabra Mr. M Roshan Atiq
(Ins) No. 304 /2023 Company, LLP
For Stay Vs
IA No. 931/2023 Metro Cash & Carry
For Directions India Pvt. Ltd.
IA No. 932/2023
For Exemption
IA No. 930/2023
41.| Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla | Ms. Janani Shankar-
(Ins) No. 49/2024 Vs R1

For Stay
IA No. 146/2024

Omniedge Futures
Pvt. Ltd. & Anr.

Mr. Vinod Kumar- R2




42. | Comp App (AT) (CH) Mr. Raja Sekhara Mr. M Muraleedhara | Ms. JVL Bharati- R1
(Ins) No. 98/2024 Rao Narayanam, Reddy Mr. ML Ganesh-R2
For Stay Suspended Director
IA No. 270/2024 of M/s Ananda
For Urgent Listing Bharathi Fertilizers
IA No. 271/2024 (India) Pvt. Ltd. & 2
Ors.
Vs
Mr. Kalvakolanu
Murali Krishna
Prasad, IRP of M/s
Ananda Bharathi
Fertilizers (India) Pvt.
Ltd. & Anr.
Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- vcnclatchennai5@gmail.com
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By the order of Hon’ble Member (Judicial)

Chennai Bench
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